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PART I
Co-operative Department

REGISTRATION CERTIFCATE 3. Address—Pattambi, Pattambi P. O.
| do hereby certify in exercise of the powers 4 Liability—Limited
conferred up on me under Section 7 of the Kerala ' '
Co-operative Societies Act, 1969 (Act 21 of 1969) that the 5 Area of operation—Whole area of Pattambi

following Societies, the particulars which are furnished in
the Categorical Statement is registered by me today as a
Co-operative Society under the said Act, on the basis of

Municipality and Muthuthala, Vilayur,
Paruthur, Ongallur, Koppam, Thiruvegappura

limited liability and that the bye-laws of the under Gramapanchayaths in Palakkad District.
mgnﬂone_d Societies are also hereby registered under the 6 Main Objects—Welfare of the Pravas and their
said section.
Family Members.
Categorical Statements 7. Type of Society—Miscellaneous Societies-(3)
@ Others-(i) Not falling in either of the above sub
No. 0.1-3562/2017. 17th September 2018. classes, as per Rule 15-12 (3) (i).
1 Name and Number of the Society—Pattambi 8 Authorized Share Capital— 500 Lakhs.
Pravasi Kshema Sahakarana Sangham
Ltd. No. P 1444. 9. Maximum borrowing power—150 times of the paid

2. Date of Registration—17-9-2018. up Share Capital + Reserve Fund.
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No. 0.1-4524/2017. 17th September 2018.

1 Name and Number of the Society—Nellaya

Pravasi Kshema Sahakarana Sangham
Ltd. No. P. 1443.
2. Date of Registration—17-9-2018.

Address—Nellaya P. O., Palakkad (Dist.),

Pin-679 335.
4. Liability—Limited.

Area of operation—Cherpulassery Municipality,
Nellaya, Chalavara, Thrikkadiri Grama-
panchayaths in Ottapalam Taluk and Kulukkallur,
Vallappuzha Gramapanchayaths in  Pattambi
Taluk in Palakkad District.

6. Main Objects—Welfare of the Pravas and their
Family Members.
7. Type of Society—Miscellaneous Societies-(3)
Others-(i) Not falling in either of the above sub
classes, as per Rule 15-12 (3) (i).
8 Authorized Share Capita— = 500 Lakhs.
9. Maximum borrowing power—150 times of the paid
up Share Capital + Reserve Fund.
Office of the Joint Registrar of (=)
Co-operative Societies, Joint Registrar
Palakkad. (General).
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